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:ﬁE (i) The Part Heard Matters fixed during the above period will be

heard by respective benches.

(ii)Bench ‘A’ will not function on 09.03.2026 and the cases fixed
on the said date stand adjourned to 10.03.2026.
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r INCOME TAX APPELLATE TRIBUNAL, LUCKNOW
CAUSE LIST OF B BENCH FOR 09-MARCH-2026 (MONDAY)
BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX MEETING ID- 26400694010 PASSWORD- 123456
Srl l‘ﬁ'l)nﬁiaelr Aszr: rt' Assessee Name Remarks
L [SA 1/LKW/2024| 2018-19 | [A] M/S U.P AWAS EVAM VIKAS PARISHAD
2l s /LK?/\//\/ZOZ 4 | 2021-22 | [A] M/S U.P.AWAS EVAM VIKAS PARISHAD
3 | 158 /uzrve/zom 2018-19 | [A] M/S U.P AWAS EVAM VIKAS PARISHAD
gk - /LIKw/zoz 4| 2021-22 | [A] M/S U.P.AWAS EVAM VIKAS PARISHAD
5 965;&5\5}9025 2016-17 | [A] SHREERAM
6 966%@3}9025 2017-18 | [A] SHREEMAN
7 967%&%}_’2\025 2018-19 | [A] SHREERAM
8 968%(5\5}9025 2019-20 | [A] SHREERAM
9 969%((5\;}9025 2020-21 | [A] SHREERAM
10 9705&5\3}9025 2021-22 | [A] SHREERAM
i1 /LKIT\A//\/2013 200607 | [D] M/S. F.LBUIDERS PVT.LTD. (OLD APPEAL)
12|, /Lm/zoz 4| 2010-11 | [D] SHERVANI INDUSTRIAL SYNDICATE LIMITED
) [ /LKHVC/zozs 2018-19 | [A] KAMLESH CHANDRA
T - /LrK\rzf/\/zozs 2015-16 | [A] GAHOI VAISHYA KALYAN SAMITI
15 953/LEVC/2025 2015-16 | [A] MOHD KAIF
. 963/LKITVC/2025 2016-19 | TRIBHUVAN DEVI ACADEHY JUIOR HIGH R
. 964/LKITVO/2025 So1o |[A] SUMIT GHosH _
&A&é@?ﬁ'r RECISTRAR
£




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 09-MARCH-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Srl l:\x?:\iaelr Aizr:rt' Assessee Name Remarks
1 Ia 2011-12 | [A] REKHA GUPTA
12/LKW/2026
ITA
2 | 1o/umr2026 | 2019-20 | [A] SHAMBHU NATH SHAH
3 4l 2023-24 | [A] JAVED BEG
22/LKW/2026
ITA 2016-
4 | 2a/12026 | 3015 |[A] BHAGWAN PRATAP SINGH
ITA
5 | /12026 | 201516 | [A] KAMLESH KUMART

K/Assistaét Registrar

| 05-Mar-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 09-MARCH-2026 (MONDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

R et

——

PART HEARD MATTERS
Srl| Appeal Number A$:r;1:. Assessee Bench [Remarks
1 | ITA|774LKW[2025] 2017-18 |[A] EMA INDIA LIMITED SMC

&;/}(ssistant Registrar

K




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

Srl

Appeal
Number

Assmt.
Year

Assessee Name

Remarks

ITA
415/LKW/2023

2014-15

[A] ARUN KUMAR MAURYA

ITA
46/LKW/2024

2021-22

[A] SUJA AHMAD KHAN

ITA
757/LKW/2025

2019-20

[D] PRITHVI INFRABUILD PRIVATE LIMITED

ITA
756/LKW/2025

2018-19

[D] PRITHVI INFRABUILD PRIVATE LIMITED

Cco
4/LKW/2026

2018-19

[A] PRITHVI INFRABUILD PRIVATE LIMITED

ITA
308/LKW/2025

2021-22

[D] SHREE LAKSHMI NARAYAN SUGAR INDUSTRIES
PRIVATE LIMITED

co
47/LKW/2025

2021-22

[D] SHREE LAKSHMI NARAYAN SUGAR INDUSTRIES
PRIVATE LIMITED

IT(IT)A
217/LKW/2025

2019-20

[A] MOHAMMED NASHRUDDIN

ITA
100/LKW/2025

2012-13

[A] RAM ASRE GUPTA

10

ITA
101/LKW/2025

2013-14

[A] RAM ASRE GUPTA

11

ITA
378/LKW/2025

2018-
2019

[A] HARVINDER SINGH

12

ITA
468/LKW/2025

2022-23

[D] BAPL INFRABUILD PRIVATE LIMITED

13

ITA
469/LKW/2025

2012-13

[A] NUPUR AGARWAL

14

ITA
551/LKW/2024

2016-17

[A] RITESH KUMAR SINGH

15

ITA
611/LKW/2024

2017-18

[D] RADHA MOHAN PURSHOTTAM DAS JEWELS
PRIVATE LIMITED

16

ITA
644/LKW/2025

2023-24

[A] ALKA GUPTA

17

ITA
309/LKW/2025

2014-15

[D] ANKUR ANAND HUF

18

ITA
325/LKW/2025

2013-14

[A] DISTRICT HEALTH SOCIETY

B e AR SRR R sl e e —

e

i

i
£
r
i
;




CAUSE LIST OF A BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

si| Appeal = | Assmt. Assessee Name Remarks
Number Year

\2015-16 [A] DISTRICT HEALTH SOCIETY

\ 2 \ 326/LKW/2025 \
20 5015-16 | [A] JAMIA SIRAJUL ULOOM KUNDAN BONDIHAR
118/LKW/2025 EDUCATION SOCIETY

\21\ 195/LKW/2025\ 2010-11 \ [D] G.S. EXPRESS PVT. LTD.

\22\ 306/LKW/2025\ 2014-15 | [D] MOHIT ANAND

\23\307/LKW/2025 2014-15 \ [D] MOHIT ANAND, HUF

2017-18 [A] RADHA MOHAN PURSHOTTAM DAS JEWELS

2~ PRIVATE LIMITED

\24\ i /LKW /2025 \2010-11 \[A] G.S. EXPRESS PVT. LTD.

\ 53/LKW/2025

Assistant Registrar
05-Mar-2026

| 8




L

E TRIBUNAL, LUCKNOW

INCOME TAX APPELLAT

CAUSE LIST OF B BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID-26420785626 PASSWORD- 12345

IN COURT ROOM 2

Srll

Appeal
Number

Assmt.
Year

Assessee Name

Remarks

ITA
729/LKW/2019

2015-16

[D] SHRI MANISH KUMAR GARG

ITA
317/LKW/2023

2013-14

[A] UP SAHKARI GRAM VIKAS BANK LTD

ITA
318/LKW/2023

2016-17

[A] UP SAHKARI GRAM VIKAS BANK LTD

ITA
418/LKW/2023

2016-17

[A] U P SAHKARI GRAM VIKAS BANK LTD

ITA
419/LKW/2023

2017-18

[A] UP SAHKARI GRAM VIKAS BANK LTD

ITA
420/LKW/2023

2020-21

[A] U P SAHKARI GRAM VIKAS BANK LTD

ITA
7/LKW/2024

2016-17

[D] U P SAHKARI GRAM VIKAS BANK LTD

ITA
8/LKW/2024

2020-21

[D] U P SAHKART GRAM VIKAS BANK LTD

ITA
9/LKW/2024

2018-19

[D] U P SAHKARI GRAM VIKAS BANK LTD

10

IT(SS)A
978/LKW/2025

2015-16

[A] SHIV KUMAR GUPTA

11

IT(SS)A
979/LKW/2025

2016-17

[A] SHIV KUMAR GUPTA

12

IT(SS)A
980/LKW/2025

2017-18

[A] SHIV KUMAR GUPTA

13

IT(SS)A
981/LKW/2025

2018-19

[A] SHIV KUMAR GUPTA

I T T A

14

IT(SS)A
982/LKW/2025

2019-20

[A] SHIV KUMAR GUPTA

15

IT(SS)A
983/LKW/2025

2020-21

[A] SHIV KUMAR GUPTA

16

IT(SS)A
984/LKW/2025

2021-22

[A] SHIV KUMAR GUPTA

(\A/sistant Registrar

{~ 05-Mar-2026
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

IN COURT ROOM 2

Srl

Appeal
Number

Assmt.
Year

Assessee Name Remarks

ITA
30/LKW/2026

2018-19

[A] ARUN KUMAR AGNIHOTRI

ITA
36/LKW/2026

2019-
2020

[A] SHAKIL AHMAD

ITA
42/LKW/2026

2016-17

[A] GANGOTRI VIHAR SEHKARI AWAS SAMITI

ITA
48/LKW/2026

2020-21

[A] NEHA SHUKLA

ITA
49/LKW/2026

2017-18

[A] LATE MUKH RAM YADAV THROUGH LEGAL HERI
SHANTI DEVI

ITA
607/LKW/2025

2015-16

[A] ARUN KUMAR AGARWAL

ITA
702/LKW/2025

2018-19

[A] M/S R.C. PANEL

ITA
711/LKW/2025

2018-19

[A] YOGESH PRATAP SINGH

ITA
838/LKW/2025

2022-23

[A] ANJU BALA

(\\A}ﬁstant Registrar
& 05-Mar-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 10-MARCH-2026 (TUESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

| PART HEARD MATTERS

Frl\ Appeal Number \ A:Z'::‘ \Assessee Bench |Remarks
|1 [ma382[Lkw][2020| 2017-18 |[A) SHRI SHISHIR RASTOGI B

|2 [mA]405]Lkw]|2020] 2017-18 |[D] SHRI SHISHIR RASTOGL B

(Bw
Aﬁssistant Registrar




INCQME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 11-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt.
Srl Nl?r?\ber o Assessee Name Remarks
|2 Rk 8 |
BMA
1 1/LKW/2020 2016-17 | [A] SHRI PUNIT WADHAWAN
ITA
‘ 43/LKW/2024 2018-19 | [D] RAJESH KUMAR AGARWAL (E-FILED.)
ITA
3 338/LKW/2025 2014-15 | [D] CHITRA ANAND
4 ITA 2016-17 [A] M/S RAGHWENDRA RAJENDRA PUBLIC
339/LKW/2025 EDUCATIONAL SOCIETY
ITA
\340/LKW/2025 2015-16 | [A] VINAY KUMAR SHUKLA

2021-22 | [A] MADHURI DEVI
—— L

A 2021-22 | [A] GEETA JAISWAL
-

394/LKW/2025

2002-03
ITA (BPE on | [A] LATE NIRANJAN LAL JAIN (TH. LEGAL HEIR

455/LKW/2025 | 20-03- [NEERAJ BENARA)
2002)
2017-18 | [A] MOHIT KHANDELWAL

o |

ITA
462/LKW/2025

TTA
. ANDELWAL
10| 673/Lxwy2025 | 228 19LEf1fETjf[ff1_______________________________

f 1

-~

<@sistant Registrar
05-Mar-2026




INCOME TAX APPELLATE TRIBUNAL LUCKNOW

CAUSE LIST OF B BENCH FOR 11-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARA
T, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID-26420785626 PASSWORD- 12345

Appeal
Number

o

Year

Assmt.

Assessee Name

Remarks

2017-
2018

2 60/LKW/202

LTD.

1 \ " /LKW /2023 \ 2015-16 \ [A] M/S SARVESH POLYCHEM PVT. LTD.
\ \ \[A] M/S LALA PURSHOTTAM DAS JEWELLERS PVT.

\F Y.2017-

[A] M/S LALA PUSHOTTAM DAS JEWELLERS PVT. LTD.

ey

5017-15 | [0 M/S LALA PURSHOTTAM DAS JEWELLERS
4/LKW/2023 PVT.LTD.

|
|
\ 3 \215/LKW/2022
|
E

431/LKW/2024

2013-14 | [A] ASHISH KHEMKA

IT(SS)A \

R\ IT(SS)A
432/LKW/2024

2016-17 | [A] ASHISH KHEMKA

~

IT(SS)A :
r 720/LKW/2024 | 20181

9 | [D] ASHISH KHEMKA

[ee}

2019-20 | [A] ASHISH KHEMKA

O

|
oF =0

421/LKW/2025
y 244/LKW/2023 2013-1

4 [A] RAVI SHANKAR DUBEY

-y

IT(SS)A ]
F’ 990/LKW/2025 | 201>

6 | [A] SHARDA

El IT(SS)A

991/LKW/2025 | 20161

7 | [A] SHARDA

IT(SS)A

2| g92/LKkw/2025 | 20171

8 | [A] SHARDA

IT(SS)A
993/LKW/2025

2018-19 | [A] SHARDA

IT(SS)A
994/LKW/2025

2019-20 | [A] SHARDA

IT(SS)A

15| 995/LKW/2025

2020-2

1 | [A] SHARDA

IT(SS)A

16| 996/LKW/2025

2021-22 | [A] SHARDA

ITA
645/LKW/2025

17 2022-23 | [A] JK CEMENT LIMITED

ITA

18| 647/LKW/2025

219-2020

[A] JAGDISH KUMAR CHAUDHARY

[ T I A

Qy%%\@%ﬁNT QQQ'STRAR
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CAM INCOME TAX APPELLATE TRIBUNAL LUCKNOW ‘;

CAUSE LIST OF SMC BENCH FOR 11-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456
Srl Appeal Assmt.
Number Year Assessee Name Remarks

TTA
Kl.\446AJ0N/2025\2024-25\[AqISHANT'MJNEJA

2017-
2\508/LKW/2025\ 518 \[A] GURMEET KAUR

E \512/\_KW /2025\ 2016-17 \[A] M/S MOHAN NARAYAN AGARWAL

2017- 18\[A] SMT. FAHMEEDA BANO

I -

F\ 53/LKW/2026
s

\ 54/LKW/2026

& ITA
3 AGARWAL
6 \ 61/LKW/2026 \ 2019-20 \ [D] SAURABH

TTA
- AYA PANJWANI
F\ 68/LKW/2026 \2020 21\[A] ]
|

2015-16 \ [A] ALPNA CHANDOKE

ITA
94/LKW/2026
ITA
76/LKW/2026

2021-22 \ [A] JAYA PANJWANI

;
|
|
|

| 1

2020-21 \ [A] MRS. PRAMILA YADAV

As, /stang/ Registra
05-Mar-202




INCO
ME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST
OF A BENCH FOR 12-MARCH-2026 (THURSDAY) 1

BEFO -
AND HON‘BL%EA::(I)\II: e nL; BHARAT, VICE PRESIDENT
EE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 2
(sn\ Appeal \ Assmt. 6420785626 PASSWORD- 12345

Number Year Assessee Name Remarks

Yl \ A
355/LKW/2024

ITA
2
Y \690/LKW/2024 2022-23 \ [D] UP RAJYA NIRMAN SAHKARI SANGH LIMITED

g
16/LKW/2025

CO
T\ 17/LKW/2025 \ 2011-12 \ [A] CITYON SYSTEMS INDIA LTD.

g
18/LKW/2025

coO
6 19/LKW/2025 2013-14 | [A] CITYON SYSTEMS INDIA LTD.

co
I 20/LKW/2025 2010-11 | [A] CITYON INFRASTRUCTURE PVT. LTD.

a 2012-13 | [A] CITYON INFRASTRUCTURE PVT. LTD.

n 2015-16
e
2015-16
co ]
13| 4a/iny2025 | 00 17
4| TTSOA ]
558/LKW/2025
IT(SS)A ]
559/LKW/2025 201112

IT(SS)A

2018-19 \ [D] U P RAJYA NIRMAN SAHKARI SANGH

2010-11 | [A] CITYON SYSTEMS INDIA LTD.

D

2012-13 | [A] CITYON SYSTEMS INDIA LTD.

!

2013-14 | [A] CITYON INFRASTRUCTURE PVT. LTD.

[A] CITYON INFRASTRUCTURE PVT. LTD.
[A] CITYON INFRASTRUCTURE PVT. LTD.
[A] CITYON NANO TECHNOLOGY PVT. LTD.

A] CITYON NANO TECHNOLOGY PVT. LTD.

A] M/S CITYON NANO TECHNOLOGY PRIVATE

IMITED
[A] M/S CITYON NANO TECHNOLOGY PRIVATE

LIMITED
[A] M/S CITYON NANO TECHNOLOGY PRIVATE

LIMITED

N N
o o
— =
N o
— —
w —
‘|

560/LKW/2025
IT(SS)A [A] M/S CITYON NANO TECHNOLOGY PRIVATE

17 561 /LKW/2025 LIMITED

18 IT(SS)A 2014-15 [A] M/S CITYON NANO TECHNOLOGY PRIVATE
562/LKW/2025 LIMITED

N
o
—
w
—
D



CAUSE LIST OF A BENCH FOR 12-MARCH-2026 (THURSDAY)

BE
AND HONFB()LléEA:ON BLE KUL BHARAT, VICE PRESIDENT
ADEE NATH MISSHRA ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal \Assmt. \

Number Year Assessee Name

Remarks

IT(SS)A

570/LKW/2025\ s \ [A] M/S CITYON SOLAR LIMITED

IT(SS)A
571/LKW/2025 | 201112 | [A] M/S CITYON SOLAR LIMITED

IT(SS)A
\21\572/LKW/2025\ 2012-13 \ [A] M/S CITYON SOLAR LIMITED

IT(SS)A
2\ 573/LKW /2025\ 2013-14 | [A] M/S CITYON SOLAR LIMITED

IT(SS)A
3\57 4/LKW /2025\ 2014-15 \ [A] M/S CITYON SOLAR LIMITED

TT(SS)A ]
T\ 575/LKW /2025\ 2015-16 | [A] M/S CITYON SOLAR LIMITED

576/LKW/2025

ES\ IT(SS)A \ 2016-17 \ [A] M/S CITYON SOLAR LIMITED

- IA) LTD.
E’\Mg/LKW/zozs\zm 11| [D] M/S CITYON SYSTEMS (INDIA) L

150/LKW/2025\

2011-12 \ [D] M/S CITYON SYSTEMS (INDIA) LTD.
2012-13 \ (D] M/S CITYON SYSTEMS (INDIA) LTD.

151/LKW/2025\

14| D] M/S CITYON SYSTEMS (INDIA) LTD.
152/L\<W/2025\2°131 D1/ )

153/LKW/2025

S CITYON INFRASTRUCTURE PVT. LTD.
154/LKW/2025\ 2012-13 | DI M/

FRAST RE PVT. LTD.
155/LKW/2025\2013 14\[D] M/S CITYON INFRASTRUCTURE D

\2010 11 \ [D] M/S CITYON INFRASTRUCTURE PVT. LTD. ‘

2015-16 | [D] M/S CITYON INFRASTRUCTURE PVT. LTD.

156/LKW/2025 \

157/LKW,2025\ 2016-17 | [D] M/S CITYON INFRASTRUCTURE PVT. LTD.

178,LKW/2025\ 2015-16 \ [D] M/S CITYON NANO TECHNOLOGY PVT. LTD.

\;\ 179/LKW/2025

2016-17 | [D] M/S CITYON NANO TECHNOLOGY PVT. LTD. \
2015-16 | [A] DHARMENDRA KUMAR RASTOGI \

\;\ 1 /LKW /2026 \ 2016-17 \ [A] M/S. MAHARANA PRATAP POLYTECHNIC SOCIETY
% | 201516

\ 4/LKW12026




CAUSE LIST OF A BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE KuL BHARAT, VICE PR
\ , ESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt.
Srl\ Number Year Assessee Name Remarks

ITA
Eg\ 5/LKW/2026 | 2018-19 | [A] PRAYAG NARAIN BINDRA PRASAD

ITA
' OF INDIA, OVERSEAS BRANCH
PO\ 6/LKW/2026 | 2016-17 | [A] STATE BANK

(3
gWﬁstant Registra
05-Mar-202
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CA
USE LIST OF B BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE KUL
‘ BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY,’ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID-26420785626 PASSWORD- 12345
Appeal \Assmt. \

Assessee Name Remarks

Number Year

e 201
121/LKW/2024 6-17 | [A] VIVEK YADAV

TTA

‘ e3juw2024| 221 [A] VIVEK YADAV
TTA

1010/LKW/2025 2021-22 | [A] PRIYA NIGAM

ITA
X()ll JLIW /2025 [A] GRADEL TECHNOLOGIES PRIVATE LIMITED

ITA
1012/LKW/2025 [A] KANISHK IRON PRIVATE LIMITED _

A
G T KRISHAK LLP
1013/LKW/2025 (A]
A 2019-
L014/LKW/2025| 2020
BMM (] STATE BANK OF INDIA, OVERSEAS BRANCH -

A
A] RAINI ANEJA
m 14/LKW/2026 [ !
ITA
A] RAINI ANEJA
H 15/LKW/2026 [ ]
TTA
A1 ANKUSH ARAGWAL
ﬂ 16/LKW/2026 [ el
A
E 25/LKW]2026 M [A] MOIN WAL KHAN
Emm [A] MANOJ KUMAR RASTOGI
ITA 5018-19 | [A) ANAVAR HUSSAIN
28/LKW/2026

|




WEBEX MEETING ID-

IN COURT ROOM 2

VA, JUDICIAL MEMBER

26400694010 PASSWORD- 123456
sri| Appeal Assmt.
Number Year Assessee Name Ramarks

ITA
' 924/LKW/2025 | 2019-20 | [A] IYOTSANA GUPTA

ITA
2 | g1/LKwW/2026 | 2017-18 | [A] AMIT JANI
3 - 2015-16 | [A] MAHMO
L 86/LKW/2026 [A] OD ALAM

ITA
\4 98/LKW/2026 | 2019-20 | [A] ASHISH KUMAR VERMA

ITA
\5 97/LKW/2026 | 201213 | [D] JAWANDAMAL DHANNAMAL

ITA

- DAMAL DHANNAMAL

\ 6 \103 /LKW)2026 | 2012713 | [A] JAWAN

14
E%cistant Registrar
o 05-Mar-2026

‘)
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